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extension of three Central Labour Laws, viz., 
The Coal Mines Labour welfare Fund Act, 
1947. The Mines Act, 1952 and The 
Apprentices Act 1961 and these Acts will be 
extended to Jammu and Kashmir as soon as 
necessary preliminaries are completed. 

(c)   Does not arise. 

CHANGES IN INDIAN EMBASSIES 

   / SHRI P.  ABRAHAM: \SHRI U. S. 
DUGAL: 

Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether it is a fact that Government 
are proposing to make new appointments in 
the various Indian Embassies  all  over the 
world;  and 

(b) if so, when new Ambassadors to 
Algeria, Lebanon and Chile are to be 
appointed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRIMATI LAKSHMI N. MENON) : (a) Our 
Heads of Missions are already in position in 
almost all the countries with which we have 
diplomatic relations; the remaining very few 
vacancies will be filled  up soon. 

(b) Ambassadors to Algeria and Lebanon 
have already been appointed, while the 
announcement regarding the appointment of 
our Ambassador to Chile will be made 
shortly. 

CHINESE INFILTRATION IN BHUTAN 

*309. SHRI     S. S.    MARISWAMY: Will the 
Minister     of     EXTERNAL AFFAIRS be  
pleased to state: 

(a) whether Government's attention has 
been drawn to an interview given by Dr. Ram 
Mahohar Lohia, M.P., which appeared in the 
Indian Express of 3rd November, 1964 about 
the Chinese infiltration in Bhutan; and 

(b) if so, what precautionary measures 
have been taken to safeguard the borders in 
Bhutan area? 

THE MINISTER OF STATE m THB 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRIMATI LAKSHMI N. MENON) : (a) 
Government have seen press reports of the 
interview. To the best of our knowledge there 
is no Chinese infiltration of any kind in 
Bhutan. 

(b) Adequate security arrangements along 
the border areas of India have been in 
existence and these are constantly kept under 
review. 

 
-j-[ TALKS WITH ISRAEL CONSUL 

/ SHRI A. B. VAJPAYEE: 6      \ 
SHRI G. K. KAPOOR: 

Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether it is a fact that the Consul of 
Israel staying at Bombay was called on in the 
Ministry of External Affairs on the 12th 
November, 1964; and 

(b) if so, what aTe the details of the talks 
held with him?] 

 


